Demand for early rehabilitation of the Pong Dam ousteesin

Himachal Pradesh

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, | would like to draw the kind
attention of the Government, through this august House, to a very serious issue of rehabilitation

of Pong Dam Qustees.

Sir, Pong Dam in Himachal Pradesh was constructed in 1960. The people, who lost their
ancestral land and houses due to construction of Pong Dam, have not been allotted land even

after passing of almost 50 years.

The Rajasthan Government has earmarked 29,700 bigha of land in Sri Ganganagar District
for rehabilitation of the people, but many people were not able to take possession of the land
due to some procedural hurdles. Some of the Oustees have been allotted land in Jaisalmer
District in Rajasthan under the resettlement drive, where essential reguirements like drinking

water, school, hogpital, etc. are not available.

Moreover, some of the Oustees, who have been allotted land for cultivation in Jaisalmer,
Rajasthan, as compensation for their agriculture land, are being beaten up by the locals with the
intention of capturing their land. MNobody is there to help them. They are being threatened by

the locals, to go back to their State, leaving the allotted land.

Sir, about 5,770 Pong Dam Oustees have not been allotted any land so far. | urge upon
the Government to intervene in the matter and ensure resettlement of the Pong Dam Oustees at
the earliest. The Government of Rajasthan may also be instructed to develop essential

infrastructural facilities for them and ensure their safety and security on priority.

Demand to inquire into the irregularities in construction of roads along
the Bist Doaba Canal in Punpb under the Pradhan Mantri
Gram Sadak Yojana
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